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THE MINISTER OF STATE IN TOE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) :
(a) Yes, Sir.
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(b) and (c). Enquiries have not 
substantiated these allegations, there
fore, the question of Government tak
ing appropriate action does not arise.

Demand of cement by Maharashtra

*424 SHRI G M BANATWALLA 
Will the Minister of INDUSTRY be 
pleased to state

(a) whether Government of Maha
rashtra has urged upon him to Increase 
the quarterly allocation of cement to 
Maharashtra as the present allocation 
is too inadequate to meet the require
ments

(b) if so what is the quantum of 
increase sought and

(c) what is Government's decision 
thereon’

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
to (c) Yes, Sir The State Govern
ment of Maharashtra had requested for 
additional allotment at the rate ot 
1 00 lakh tonnes per quarter over the 
basic allocation 495 lakh tonnes It 
has not been possible to accept this 
request due to over all inadequate 
availability However, keeping in 
view the shortfall in actual supplies to 
the State, an ad hoc additional allo
cation of 50,000 tonnes had been re
leased to the State during the current 
quarter

Recognition of Khllafat Movement as a 
part of Freedom Struggle

•425. SHRI HARI SHANKAR 
MAHALE Will the Minister of 
HOME AFFAIRS be pleased to state:

(a) whether it is a fact that the 
Central Government have recognised 
Khllafat Movement 1921 as a part and

parcel of freedom struggle and the 
freedom fighters who have taken part 
in it have been recognised as sucn but 
Tamra Patras and commendation cer
tificates have not been awarded to 
them,

(b) whether it is a fact that 27 
applications from freedom fighters of 
Malagaon in Nasik district of Maha
rashtra State are pending since 1972. 
and

(c) if so the reasons therefor and 
the decision taken by Government 
thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) :
(a) to (c) The Khtlafat Movement 
has been recognised as part of the 
freedom struggle 25 applications 
from Malagaon in Nasik District have 
been received and scrutinized Of 
these, pension has been sanctioned m 
one case, fourteen are from dependents 
who are not eligible either for the 
grant of pension or award of Tamra 
Patras In the remaining ten cases 
no acceptable documentary evidence in 
support of the suffering claimed has 
been produced

Shortage of Black and White Films

*426 SHRI SHANKERSINHJI 
VAGHELA Will the Minister of 
INDUSTRY be pleased to state

(a) whether there is acute shortage 
of black and white films in the country;

(b) whether it is also a fact that 
current acute shortage of 120 sue black 
and white films has paralysed the pho
tography industry and hit professional 
photographers all over the country;

(c) what are the reasons for the 
shortage, and

(d) what steps have been taken to 
rush adequate quantities of (0ms in 
the market to meet the shortage?
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THE MINISTER OF INDUSTRY 
(SHRI GEORG® FERNANDES): (a) 
to (d ). Against the earlier estimated 
demand of 150 lakh roll films (B&W) 
<* 120 size during 1078-79, the Hin
dustan Photo Films Manufacturing 
Company Limited (HPF) have ma
nufactured 108 lakhs rolls upto the end 
of January, 1979 and would he pro
ducing 17 lakh rolls more by the end 
of March, 1979. The balance 30 lakh 
rolls has been allowed to be import* 
ed. There has, however, been some 
temporary shortage due to delay in the 
arrival ol imported stocks.

The representatives of All India 
Federation of Photographic Trades 
Association and Delhi Professional 
Photographers Association held meet
ings with Minister of Industries and 
concerned officials of the Ministry on 
the 22nd February, 1979 as a result of 
which the following decisions were, 
among others, arrived at: —

(i) The demand for black and 
white still photographic film of 120 
size in the country was agreed to 
be 200 lakhs rolls per annum. The 
potential for future growth would 
be assessed and provided for.

(ii) During the current year 
(1978-79) the availability is as fol
low®:—

(a) Indigenous production
by H PF . lao lakhs

(b) Import by ST C  (1977-78) 60 lakhs

Quantity for 1977-78 im
ported oniy during 1978- 
79 • * 3 0  lakh*

(85 lakhs al
ready im 
ported)

Quantity to be imported
during 1978-79 . 30 lakh*

Total . 60 lakhs

. SjMw to •  . bttwwn daman*
•m ln iM y r t  tD tald* It m ,  then-

fore, decided that STC will be permit
ted immediately to import another 20 
lakh rolls before March 31, 1979.

(iii) for 1979-80 the demand for 
200 lakh rolls will be met as fol-

(a) Indigenous production by
H PF . . 1 5 0  lakhs

(by conversion o f Jumbo 
rolls)

(b) Import by S T C  50 lakhs

Total 200 lakhs

It was understood Chat any short
fall in production of HPF, assessed on 
a quarterly basis will be met by im
ports in the coming quarter.

(iv) In order to overcome imme
diate shortage, STC will be asked 
to explore possibility of airlift 
provided the additional charge can 
be borne by the trade. HPF will be 
requested to:—

(a) increase its production to 
the maximum during the remain
ing period;

(b) Send its entire available 
stocks to the markets at Bombay, 
Delhi, Calcutta and Madras;

(c) airlift, if necessary, avail
able stocks to the metropolitan 
cities at its own cost;

(d) import black and white still 
photographic film jumbo rolls by 
air in order to step up its pro
duction programme.

Necessary action has already been 
initiated to implement these deci
sions. tt is, therefore, hoped that the 
supply position of roll films (B&W) 
will improve shortly.

The representatives of the trade 
were also informed that HPF has 
entered into a collaboration agree
ment with OBWO,GDR for the manu
facture of still roll films indigenously
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and that production would start in 
1979-80. Pull self-efficiency in roll 
films will be reached in 1980-81.

Suicide by a Lok Sabha En*i»foj*ee

4001. SHRI BHAGAT RAM: Will
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether he had ordered a 
probe into IhP cncumstances leading 
to suicide oi a L°k Sabha employee, 
and

(b) if so, what are the finding*,’

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL) : (a) and (b).
No probe was ordered into the cir
cumstances leading to suicide of the 
Lok Sabha employee. However in
quest proceeding u/s 174 of the Code 
of Criminal Procedure were conducted 
by the Police immediately after the 
incident was reported.

2. According to the Delhi Police the 
brother and the uncle of the deceased 
on not hearing from him for some
time came to New Delhi from Kerala 
and made enquiries from his office 
about his whereabouts and learnt that 
the deceased had not been attending 
his office and was last seen on 25th 
December, 1978. They then went to 
his residence at R K. Puram aiv’ rotice 
foul smell coming from the room. A 
report was then lodged with the Police 
Post at R K. Puram on 15-1-1979. The 
police on reaching the spot found that 
the room was bolted frotna inside. The 
room was then opened and the deceas
ed was found lying on the bed in a 
decomposed condition. Some suicide 
notes and sleeping pills were recover
ed. The deceased had mentioned in 
the notes that he was committing sui
cide by taking sleeping pills. The 
report of the medical officer who con* 
ducted the post inortem examination 
is awaited.

* w f  wwr

4002. t vtm  :
Tier w it Rut :

m  t?*t ft  :
(*p) mr fa
3 -ri'fasnrr* * 26 Tt for# $  m
# JFim mr, «ftr

(ar) arfr $t, ?fV s* w  3 
3 nrr ?

^  *TeTRTO if W  ifoft H^fT *11tt
*mrar) : (Tjartsnft, «ftarT̂  i
* 2 6  3PT«rftTt TT# fe w  T ^
TOT «TT r fT ^  tfto rixfo $0  ^ T® ?«lTrff <R

sit* % firter *  3RJSET *nfc
ftTT$ <? I

(sr) sftr%Ttf
nf i

(TTVTT Tt Tt «WT mn*l ^  xWWlf TT
5HTW W ^3 nWIt w 

T t *  m  sm w

4003 . m f«n f*w  : «wt z v tn
Stfft JT̂  «Pt WU T^*tfT

Of) WT SPCTTT Tt tRTT t  f«F 90
sftwra ^  500 fr t*t fc

Tt *ftfonff tt a# ®rnm-
«TCnft Tt $  gfTT $ ,

(W) *TT Tt ?7T5#FIT Tt ?fWT
’ft TTRt TT ^  tt

flfafa TT *13?T T ^  TT fW C  fftt

(*r) flrf? ft, ?ft w  3T  ̂ $T PRTR 
»ftf?T TT wjhT W T f

«rtfht *rKTw fr *rat (^ p w ft jw w
m w  ) ( t )  w  frwr fcr $ « w
»r*tft ?wr t frnnft ffwtnrft fr
WTTTT *TOT?T I  ?WT 23 ftSFWT, 1977 Tt
wxs «ft w=m m. iNW ir ftmtnr
f  f W  ^ irt T*t TT^ TT TSTT <PTT
 ̂ mfr ^  vrrhmi l i f t *

f r̂rw <ft ^
tV sit ̂  1 *t$ ’sftfir f  5rT*ft«r nlwf

m wflf

»WT




